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mood of the whole country. There is 
no question of any party or group in 
this matter, the whole House is agita
ted about it, that in India an Indian 
has been insulted by a foreigner,  a 
•Chinese. Therefore, let u$ leave it to 
the overnment to decide what serious 
action they are going to take.

ltje bn.

RESOLUTION RE. DECONTROL OF 
STEEL* Contd,

Shri Virendrakumar Shah:  Sir,
this will be a sort of an anticlimax, 
from the Chinese Embassy to steel 
decontrol. The fact that it has been 
moved by an hon Member belonging 
to the Left Communist party, 1 do 
not think, has any connection to the 
.fact that the discussion on his resolu
tion was interrupted by the Chinese 
-affair.

Sir, before I was interrupted, I was 
asking why the price rise has taken 
place. I will give a simple answer 
to that Despite what the hon. Mini
ster has said this morning, the only 
reason why price rise has taken place 
is to allow the Hindustan Steel Limit
ed to sustain its inefficiency and to 
go on to show to this House and to 
the country that this inefficient orga
nisation which was making loss could 
make profits by increasing the prices 
I want to quote here some statements 
to show how the precept of the ov
ernment   their practice always 
differ. I want to utilise this speech 
for quoting certain statements made 
by the overnment.  On the 18th 
Iftarch the Deputy Prime Minister 
sent a message to T.okudyog saying*

Large sums of money have 
been invested in public enterpri
ses during the last 15 years and 
further investments will be made 
in future. While 9me ot the 
projects have done better than 
others, it is unfair to expect the 
people ot India to continue to sub
sidise losses of mod of the«e pro
ject* year after yew or ask them 
to pay prices higher than landed 
•eottt of similar products tf they

had been allowed to be imported. 
The time has now come when we 
should take « close and critical 
look at the performance of the 
various enterprises and see that 
their management leads to the 
fulfilment of the expectations ot 
the people.

But what does our overnment do? 
Not only that; the Deputy Prim* 
Minister at the annual meeting of the 
All-India Manufacturers' Association 
on 27th April 1967 said:

The business community should 
not agitate for increasing prices 
in their respective fields of pro
duction even if it involves great 
inconvenience  and  temporary 
loss.

This is his advice to the business com
munity.  This advice was given to 
public sector projects and to the peo
ple of India.  Even you, Sir, are 
reported to have said in Madras osi 
14th May it was reported in the 
Hindu on 16th May

The country would not be 
facing bad food situation  now 
even if one-tenth of the money 
invested on steel plants had been 
diverted to agriculture.  The 
heavy industries including steel 
plants had been only showcases 
to impress foreign visitors about 
the country's industrial progress.

Even Dr. Chenna Reddy, the Minister 
of Steel «nd Mines, said at Hyderabad:

That the rising price was the 
biggest problem of the day and 
that everything should be done to 
correct the inflationary pressures.

After having said that, the practice la 
entirely different  He allowed the 
steel prices to be raised. One major 
beneficiary is the public sector project. 
Also, because of that, the private sec
tor projects like Tatas and Indian Iron 
were benefited, and to my mind bene
fited unduly and improperly. So, 7*
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something and do eomething 
different.

What is the effect of this?  The 
Hail̂ay Minister increased the fares 
for the poor passengers and a bo the 
height rate*, thereby increasing the 
already h5gh price spiraL One of the 
reasons for the price spinal is the high 
price of steel, and yet it was allowed 
to go up.

I know in the past when th« Tariff 
Commission recommended price in
creases for Tatas and Indian Iron, the 
overnment of India took years for 
accepting the recommendation of the 
Tariff Commission They negotiated 
and bargained for Ha. g, 9 or 1. But 
when they found that their projects 
are not making profits due to ineffici
ency there is no hesitation in allowing 
a price increase on the next day after 
a statement is made saying that there 
is no undue rise in prices.

What is the effect of this price rise? 
There  an additional burden of R* 
24 crores per annum on the people of 
India. And how much does the HSL 
benefit?  It benefits something like 
R*. 15 crores per annum. Where does 
it come from? overnment and semi- 
government give Rs. 12 crores out of 
the R». 15 crores and additional ex
port subsidy another Rs. 3 crores. 
Rs. 15 crores come out of the overn
ment̂ exchequer to show that HSL

a profit, and the overnment's 
exchequer you always balance the 
budget by increasing the excise duties 
and taxes, i am not saying that price 
increase has not taken place. I am 
examining critically the price increase.
1 differ from Shri Nambiar only in the 
matter of the cause for the price 
increase. He thinks that decontrol 
is the cause for it. Perhaps be has 
been led away by the statement of 
the Minister in this House and the 
ether House.

What is its effect on the economy? 
•Hie Mahtab Committee has also stat- 
•dand 1 want to read from that as 
well about what Mr. Mahtab has 
itated ftbout prices aad their 
on economy, staal prices particularly

It is nbt only in Jndia but also 
in other countries that steel prices 
and production costs have evinced 
keen interest of the public as l*o 
sometimes  controversies  have 
developed, in the United States, 
steel prices were subjeoted to 
Congressional scrutiny

that is what should have been here 
also, parliamentary scrutiny

more than once in recent years.
In reat Britain, a recent inquiry 
by the Restrictive  Practices 
Court into what could be called 
the administration of steel prices 
by an association of producers 
aroused considerable public inte
rest.

This is what the JPC li doing in this 
country I am quoting still further 
from the Mahtab Committee Report 
which says:

Steel is such a widely used 
material that its price stability 
serves as a discipline to other 
competing materials such as alu
minium........... The price of steel
has a strategic significance for 
the price cost behaviour of Ameri
can industry..........

In a developing country like ours 
the public concern for steel prices 
and production costs would under
standably be even keener.

The engineering industry today* 
consumes steel. The Minister baa 
stated that for exports they will get 
the internatitwal price.  But what 
percentage of the production of the 
engineering industry is exported? A 
large percentage of its production Is 
used In India today. The engineering 
industry is facing a severe recession. 
At that time, instead of reducing the 
steel prices to break up the mission 
and put the economy In gear, we In
crease the price «f steel and make It 
impossible for the engineering indu
stry to function.

Thea, take the housing Drqjacts. 
The most vutatnfel* part at tfe« pm*
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mUJiity, the lower and middle-income 
group people depend on houses con
struct̂ by the various State overn* 
ment housing units. Their costs have 
gone up immediately by this price 
increase, the sole object of which is to 
show to this House and to the country 
that HSl is making profits.

This price spiral is not only in the 
case of steel. Hus will have chain 
reaction On other prices in the econo
my of the country. Apart from that, 
we are talking about increasing our 
exports. Even the export of steel it
self is going to be in difficulties as we 
have found in the production of the 
steel-rolling industry it has been made 
impossible for them to look for ex
ports. They have attained the highest 
performance pro rata last year, over 
Rs. 7 crores ot exports last year. On 
the 1st of May when the price increase 
w»s announced, as an Immediate con
comitant they wanted adjustment in 
the price for exports. But, till the 
16th of June, they could not move this 
overnment. They went from pillar 
to poet.  They went to Commerce 
Ministry and Steel Ministry.  To
gether they blamed the Finance Mini
stry. It is the whole of this overn
ment; all those Ministers are pul of 
the overnment. That is where also 
we are going to suffer.

Than, let ut take car* of the market 
conditions today. It is one ot the most 
intriguing phenomena that in todays 
szaflkat conditions whea the Minister 
himself says and the HSL report says 
that there i a recession, the Minister 
makes a statement in Rajya Sabha on 
the 8U June:

There is a glut in certain varie
ties or categories of steel especial
ly in structurals, rails, bars etc.. • • 
Because there is a glut in certain 
categories we are trying to find 
export market for this.'*

This is a kind of economics which r 
do not know whether any country of 
Hut Vorl4 would  adopting. When 
you cannot tell % product wben there

is glut for that particular product, 
when the demand has gone down, you 
reduce the price. But no, not thia- 
overnment, which has its own special 
economic theories. They increase the 
prices and even after Increasing the 
prices the Minister makes a statement 
in the Rajya Sabha that there is glut 
in the prices of these. Even then he 
can sustain this price rise and support 
It in this House and make statements 
that the price increase and decontrol 
have no connection. This is amazing, 
to say the least.

Then, HSL had to curtail produc
tion in 1966-67 by Rs. 7 crores. Of 
course, in this House the Minister has 
indicated that the crrent trend is also 
downward; the demand has not picked 
up, rather it is going down.  Even 
then, I am told, Shri Nakra, the Finan
cial Controller or Advisor of Hindus
tan Steel has stated that there has 
been less production by Rs. 7 crores 
in 1966-67.  Prices in Bombay and 
Calcutta are below even old selling 
prices. I will give an example. 3  
channels are selling at Rs. 8 per tonne 
below old prices. There is no demand.
I would like the Minister to tell me 
how many indents they have received 
on the JPC after 1st may and whether 
the saturation point is reached or not

Why has this happened? I will give 
you the reasons.  My hon. friend, 
Shri Nambiar, mentioned about mono
poly. What is monopoly? 1 am going 
to quote Oxford and Chabers* dictio
naries. According to Oxford, mono
poly is exclusive possession of trade in 
some commodity; this conferred as 
privilege by State.  According to 
Chambers, monopoly is sole power or 
privilege, of dealing In anything; ex
clusive command or possession; that 
of which one has such a sole power, 
privilege, command or possession.

But it is not only a monopoly of 
JPC; here is a cartel. This is tke only 
commodity where in this country a 
cartel ho been permitted. We may 
talk about the Hasari Report ancT 
various otkar thiigs cad talk about
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monopolies. I d·o not know why the 
Members have not taken care to see 
that if ther� is one product in this 

. country it is steel only where a cartel 
is permitted _and encouraged by the 
Government. What is a cartel? A 

. cartel, according to the Oxford Dic
tionary, 'is manufacturers' union to 
control production; marketing arrange
ments, prices etc. If the Joint Plant 
Committee is ndt that, what is it? If 
someb'ody will enlighten me, I will 

'be obliged. The Chambers s,a,ys that 
.a cartel is a combination of firms for 
certain purposes, especially to keep up 
prices and kill competition. This is 
what the Joint Committee is doing by 
increasing prices. 

We were given reas·ons this morning 
··by the Minister that costs have gone 
up and dev•aluation has affected it. I 
say that devaluation must have affect
ed all the 1.ndustries in this country. 

··What is happening about the struc-
-tural industry, the Foundry industry 
and the machine tools industry? Of 
general engineering industries in the 
last two years prices have gone down 
and not gone up. Even then the hon. 
:Minister made a statement this morn
ing in this House that there is a sym
pathetic increase in prices. In fact, 
it is lower than the general price 
increase. I would respectfully submit 

·to him to quote the price rise in these 
four industries which I have cited and 
how the steel prices have increased. 

I would also quote here the Mahatab 
:Committee again. It. says:-

"rt is ,a matter of concern that 
our ex-wot1k prices have risen 
f.aster than the corresponding 
prices elsewhere." 

·.it further states:-

, "A general study of price trends 
in the country discloses that ex
work prices of steel have risen 
1 aster than the average ex-factory 
prices of several other commodi
ties. Also the ex-work price of 
steel has risen faster than the 
,-general level of prices". 

This is what fille Mahoatab Com
mittee said. And the Minister said 
exactly the opposite of it today that 
since 1964 there has not been price 
increase. That also is not true. There 
has been a price increase in a disguis
ed manner. I have sh'own how price 
increases have been >allowed in a d'is
quised manner that people did not 
know, just as, by changing. the reten
tion price or by abolishing the reten
tion price. 

16.50 hrs. 

[SHRI G. S. DHILLON in the Chair.] 

There have been price rises 11 times 
during last 8 years. .I would also 
like to quote the Raj Committee oa 
the cost aspect because the Minister 
is taking shelter under the cost in
creases. I think, he has no excuse 
for that. The Raj Committee says: 

"When prices are based on the 
asswnption of costs, there is al
ways a tendency to inflate cost 
and not to allow adequately for 
cost reductions that may, in fact, 
be feasible." 

This is what ii hap�J".ing in our coun
try. Why are the prices allowed to 
rise? It is because the H.S.L. and Tata 
Iron and Steel make a representation 
that the cost has gone up and, if the 
cos, has gone up, the price must also 
go up. Does that happen in any econo
my of the world? 

I would also like to quote the Chair
man of the Heavy Engineering Cor
poration, the Government of. India 
concern on this very aspect of cost. I 
quote: 

"Industries have got used to 
work on the cost plus profits eco
nomic basis. They are able to sell 
what they produce and make 
enough profits and, therefore, 
very little attention has been paid 
to cost reduction." 
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I purposely quoted the Chairman of 
the public sector undertaking, not any 
Opposition leader, not Mr. Nambiar or 
anyone else, to show that what I am 
saying is something which is accepted 
by the overnment but not practised 
by them.

The other day, the  Minister said 
that the costs of H.S.L. are lower and 
the lowest of them were of Durga- 
pur.  Immediately thereafter,  we 
had the Pande Committee   Report 
which showed that Durgapur was the 
most mismanaged plant. I argue that 
if Durgapur costs are the lowest and 
Durgapur plant was examined  and 
found to be most mismanaged, then, 
by comparison, if Bhilai and Rourkeia 
costs are higher, they must be, surely 
worst managed.  There is competi
tion m mismanagement and who mis
manages more will get kudos. If it 
is the intention of the  overnment 
to allow the public sector under
takings to compete in mismanagement 
and rost increase, there is no end to 
all this.

Then, there were the cost figures 
given. In 1964. the H.S.A. was pay
ing much less wages than what the 
Tatas ad the Jron and Steel were 
paying. Let Mr. Nambiar take note 
of jt. Only now they have  started 
paying higher wages.  Let us also 
take cost indices.  In 1966-67, there 
again is an excuse given that our plant 
is new and that is why the costs are 
higher.  The plants are new in the 
U. S. A., Belgium. France. ermany, 
Japan and Italy and there the costs 
are not higher. They provide new 
technology, new methods, new opera
tional techniques in order to lower 
the cost and give benefit to the com
munity by having lower costs  and 
lower prices.  ou spend crores of 
rupees and you give an excuse that 
because you hav* invested now, your 
costs arc higher.  This is what Mr. 
Nakra, the Finance Adviser of  the 
Hindustan Steel has said:

Every drop of Rs. 1 erore pro
duction is a loss of Rs. 4 lakhs.**

There Is going to b* a drop of not

Rs. 1 crore production but of several 
crores of rupees production because 
you are not going to be in a position 
to sell these products as there is no 
one in the position to buy them at 
high prices.

Then, 1 want to quote Mr. Lai, th« 
Secretary of the Steel Ministry. Ob 
the 3th April, he is reported to hart
said:

If the overnment would have 
any undue fear of a steep rise in 
prices following  decontrol, the 
overnment would step in when 
it felt the J.P.C. was exceeding 
reasonable limits.

A< to what is the reasonable limit 
that is for the J.P.C. to decide. Eve* 
then, there is a much higher increas* 
taking place in the pnee of billets and 
bars. Curiously enough, in the case of 
billets it is 9 per cent increase and in 
the case of bars, it is 7 per cent in
crease.  This is going to be a great 
blow to small-scale and medium-sized 
steel industries in U.P., Bihar, uja
rat, in South India, everywhere em
ploying forty to fifty thousand people 
and with an investment of about Rs. 
4 crores. Is this only to see that the 
main producers flourish and the re- 
rollers perish? The pnees shown this 
morning were of standard quality 
products. Our Members are also mis
led in this. The price increase ol, what 
is called, off grade has been  much 
higher. There is a premium on ineffi
ciency all round. There is a premium 
not only on inefficiency but also on 
bad quality. If the quality is worse, 
you get higher prices; the price otf 
Hindustan steel would be higher.  If 
they want to make more profits, let 
them make worse quality and that be 
n matter of pride tor us.

I want to suggest, what I think, the 
right solution.  In my opinion, these 
are the remedies; immediately  witk 
effect from today reduce the  Prices 
and maintain them at the lewd m
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which they were on 3th April; create 
competition amongst the steel plants 
and not  canal Hindustan  Steel, 
Tatas and Indian iron getting together. 
The Railway represetative is also here 
I have seen now they function. The 
junior officer of the Railways protests 
every time ther̂ is a price increase, 
but that protest, is absolutely and to
tally unheard of.  The Railways con- 
mme less than 7,  tonnes out of 
the six mijbon tonnes.  What about 
the other major consumers?   What 
about the re-rollers? What about the 
engineering industries and structural 
fabricators? They are not there be
cause if they are there, it would cease 
to be a cartal.  There ha* to be a 
competition  I suggest that compe
tition must be created by disbanding 
the Joint Plant Committee  and ii 
that is too hitter a pill for the Minis
ter or the overnment to swallow, I 
would suggest that he may consider 
having representative* of the consu
mers on the Joint Plant Committee.

Then another thing is this.  All 
these reports and other things  are 
fuoted. Lot him insist on cost reduc
tion. Let him tell the eneral Mana
gers of the Plants that no price in
crease will be given because  their 
oosts have gone up as it is happening 
in all private industries. The price 
in one particular industry  that  I 
know of, in three year*, has  font1 
down 5 or 1 per cont; the price of 
a particular product that I know of in 
an engineering industry has gone 
down from Ks. 286 to 13. No. one 
says, give us higher pricf»s; we have 
to cut down our costs if we have to 
survive. But this is not the ease 
with steel industry. They are used 
to spoon-feeding since the days  of 
Tata and Indian Steel. They should 
have been told earlie*, no price in
crease will be given consequent  on 
the cost increase; you reduce your 
cost; you should be beneficial to the 
country.'* As the Deputy Prime Minis
ter said, the people f this  country 
cannot be expected to bear this bur
den of higher prices, heavier  losses 
and subsidising the industry. St, let

the eneral Managers be told  that 
they must live within their means and 
make profits and if they do not, they 
are not suitable to be in the position 
where they are. This will require a 
radical change in the basic approach. 
Do not go on the beaten  path 
saying that whatever is said must be 
done and all that. et out of the rut 
now.  This is buyers' market and is 
no longer sellers market. ou have 
to provide the leadership and  the 
leadership can come only if you take 
unusual steps, not the unusual steps 
of increasing the prices when the de
mand goes down  but the unusual 
steps of increasing efficiency, improv
ing quality and reducing costs.

Lastly I would like to submit that 
the major difficulty with the  steel 
plants, why there is need lor price in
crease, is that they do not have the 
consumer orientedne«s and this,  I 
speak, from my own experience and 
of many consumers of the steel pro- 
duced by all these plants. There again 
the main culprit is  the Hindustan 
Steel who have no concern for their 
customers, for their consumers. What
ever they produce must be bought. 
If they do not buy, not oniy the sales 
managers whoever are the execu
tives. fee displeased with the consu
mers but they also display their dis
pleasure quite clearly and unequivo
cally to the consumers. Is this way 
we are going to build up the industry 
in the private sector or the  public 
sector, or the economic growth of the 
country?  I would like to  mention 
here one instance. 1 am told that a 
very senior executive on the sal** 
side of the Hindustan Steel was in- 
formed by one of his Assistants just 
before the price Increase  that the 
price increase would not he bonne by 
the market and he immediately said, 
that is non-sense; do not put such a 
thing in writing to me because  In 
India they have to buy from  us;
where else will they go;  the prices
are elastic and they have to buy.*
This Is the attitude that we have
com* to have in thfc ranntry
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I would urge the hon. Minister to 
Bee that these suggestion* that I have 
made may kindly be accepted. Decon
trol should continue; prices should 
be reduced forthwith and all other 
steps should be taken so that HSL 
has not to come out every now and 
then with a statement that the costs 
have increased. Let the profitability 
increase by their competence, by their 
ability, their cost-eontrol and quality 
consciousness

17 hrs.

8h*i J, B. Kripalani ( una)1 The 
hon Minister is not an  industrialist 
So, how can he accept them?

Shri Vlreadrukum*r  Shah: He is
mcharge of the portfolio
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Mr. CIWrmu: The time allotted' 
for this resolution waa only one hour. 
That is already over. Rather, more 
fhttn an hour has been taken for thiJ. 
Does the Houae want to continue. 
There are a number of names still 
pending Members are sending cbitl. 

Sbrt Amrlt Nahata (Barmer): There 
are other very important resolution.a. 
It the  t ime 1s extended, they will not 
be introduced. If you can asaure the 
House that that the other resolution 
will be introduced, time can be 
extended. 

Mr. Chairman: There are two more 
~  but usually it is our prac-
tice that we stick to the time sche-
dule. If you do not mind I mt.6l 
put this resolution to vote after the--
Minister has replied. 

Shrl S. s. Kotbarl: You do not a.now 
us to speak at all. 

~~ ~  1'm ~  ITTT trtn ~ , 
~  qril iF ~ ~  ~ ~ 

~  
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[«ft   ?Tr

q?T *TT VTT ft

*T*miT tot i ■?*?% an* tt 9 

fafaznr ĥt *rrnr 3tt   i 

ifcrTT qWfjpr trf ft  fa fprrt *ptt 

7HfWvr   *RT̂ TT

7f»rf?T̂ T̂T T̂fTT̂ ^̂ TylS I 

ffrf̂ T «ptt <rtz  fa m   ^  

ir sftTTvnr -»<< ir

sV   *r *ft TirrTr xrtt qnT*n ̂r 

t*t ft , ̂  * «r?rr tt ***nV 
»T$»nf It i t*rffr̂?T un̂ 

fv %* SMT̂ % tft x̂ ?r 
?Tr wnfr *ftr JT?.iTTf w f i $ 
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gT* ̂'iff TT 3t I HT m  Tt 

** ̂ TTam tt ̂t̂ipt <r»nvkft *rt*

7̂ TT ?T̂r *7̂ sHvritfc ST 

*̂n rrfi s*TT7«T̂lt fo-j*TTT *rsmf 

f i * «M*te «r   7̂:n  $

fa nrf%r m 3TcT  S*tt 3̂T? t fa 

«T T̂TTTi *T STfWT 3i|T*T $T ̂ T 

*V   ?Trtf, *rft   tTSiT̂

iu

mirifk <nftn?  ft ifîT
s»

*T f̂TT fa W^ T4rer ft, ^R . 

*nr ̂.3r*P it ?tt̂t wnr ts s i

«rj   »?*■' *it *t qt f*rrr

*T spn ̂ T̂TI g I *im  ^R f*H? 

far ft1 t 7*r*r Tqrrr ̂  ̂ qr i

t to w g fa   m*r f *tnr*re

%mfT?fr ft, it **r *nnt *t srftrr
$ *VT faTTlTCT* faKfr *ft

mcUH'TT   | I
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if

t i   ̂ft Pv fan *Tvf 
r̂rO S'twjm ^  »rf t w Btft»r 
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cT?Tff   ̂I

BTT̂ ^ 5« 5<n  fr n̂ <Kr 

fjrrr?t t qTiFTH *r   ĥfwr*r 

15Tt ?tT̂tt qT<tfT,  TO ffTW, ̂ q̂t 

FHTv?t7<rr U- f̂ 'r *r <pt *'r ĝirs 

t, I ?»f<T TIT? f»r V? f ff l*rfPT

t-qj?<fr tr;fWi f i

Shri S. S. Kothari: On a point ct 

order. What has that to do with the 

present discussion  What n the 

relevance
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i* fa. mr nm n l ^̂ m «t wryr 

<Kr fwgr m iw tpi't tt «mrff 

xt fin   ?t7
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tfr «irf , *ft *r̂ fpmir, vt uf «for 
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Shri  S. S. Kothari: On a point of
order.  What has that to do with the
present discussion?  What is the
relevance?

w*rwfH xim**

** f*T?T

5T̂fV ftrcr?fT * sWt *tm tt vn*t 

ir f̂T <flcsj* ?

*4 o** • i*   ĵ'T

 ̂ Ul̂. fjĵ u-<(5

4J W  Jj ^

a**   -*M ifil*'* o*

yf * Si*** v  <* -   *

(f » ^ 4  - 

 ̂4 J# ̂  *t* *4

[ -j| vŝ o. cAw

Mr. Chairman; This is not the first
time 1 hear him speak. When I was 
Speaker of the Punjab Assembly, 1 
have seen him and we know each 
other very well and I know his ways 
of putting a case.

Shri S. S. Kothari: The economy 
has suffered sufficiently on account of 
the plethora of controls that plagued 
us for quite sometime. The results 
of this decontrol has been that a 
breath of fresh air was introduced 
and 1 am surprised that my friend 
Mr. Nambiar wants to put the clock 
back. Instead of proceeding more 
and more towards further decontrol 
of various commodities, he wants us 
to go back to controls and I am sur
prised at that. It is because of these 
controls that we have what has been 
lightly called the licence permit quota 
raj. The evils of state control are 
only too well-known and 1 need hardly 
elaborate the number of incidents 
which had been brought before the 
House during the Third Lok Sabha 
which related to the scandals with 
regard to the iron end steel ministry. 
Most of them were on account of 
these controls. Had there been de
control, probably most of these scan
dals would not have arisen. Besides 
that corruption and nepotism are 
directly attributable to controls. Con
trols result in black̂ marketing and 
the consequence is that the money 
that goes underground and ar« in 
circulation as black money result not 
only in the Joss of revenue because 
that income is not assessable to income 
tax; they result in Ion to the State 
overnments also because sufficient 
taxes are not paid. Thus the whole 
atmosphere of the society Is vitiated. 
We hear so many talks about the 
moral degradation and the whole 
society had been affected adversely 
because of declining moral values; to 
a great extent these are attributable 
to controls. Decontrol Is a step in 
the right direction, it voluntary regu
lation is there as in the ease ot steel 
there is an incentive to Industry to 
expand. A satisfactory return an
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capital employed is necessary for 
expansion. The flow of investment 
capital Into the steel Industry has been 
facilitated and a number of concerns 
are coming up for producing alloy 
steels of various types. These con
cerns would not have come up if 
steel had not been decontrolled. Such 
a development is absolutely necessary 
because it leads to import substitu
tion. If alloy steel is developed the 
other steels that are required for the 
manufacture of heavy commodities 
and even for the purpose of manu
facturing armaments would be pro
duced in this country. It would all 
lead to import substitution and that 
is the benefit that has come from steel 
decontrol. Besides the licensing pro
cedures and permits involve consider
able delays and they lead to slowing 
down in the flow of commerce and 
trade. The fixation of prices was 
entrusted to the joint plan committee. 
We have a statement here given bv 
the Minister which says that sinca 
1964, there was no substantial increase 
tn prices but after Mav 1967 there has 
been some increase in certain cases 
ranging between 5 to 11 or 12 pet* 
cent. Compared to the increase in 
the price level as also the increase 
in costs, this is not much. There are 
fhree specific items where the prices 
had increased considerably. The gal
vanised  corrugated  sheets  have 
increased bv 29 per cent. I was told 
that *inc prices have gone up  from 
Rs. 1,375 to Rs. 2.8 and that is the 
reason why it had gone up by 29 per 
cent. When I come to the other two 
items, there is a snag. The price of 
wheel and tyres had gone up bv 2 per 
cent because I am told that this would 
result in lowering or reducing the 
losses that are suffered by the Durga- 
pur steel plant. I come to a very im
portant point. Basically what Is hap
pening today Is that one of the prime 
causes of inflation in thU country is 
the cremendous losses of resources 
that are taking place In the eco
nomy owing to the inefficient 
working of the public sector 
plants What i* happening is. that 
money is syphoned off by the overn
ment through various taxes to the

public sector, and there, firstly, the 
management money is not sufficient, 
and secondly, it is bring put into the 
public sector plants which are  not 
earning sufficient return on  capital 
employed. If you  compare  the 
plants, for example, of  Hindustan 
Steel with the budgeted figures, it will 
be seen that the amount spent was 
probably more than one and a hall 
times the scheduled  amount. The 
result is that the depreciation and in
terest charges have gone up consider
ably and they enter into the price of 
the finished product and that is why 
the cost of steel is high.

So basically, if you have to reduce 
the cost of steel, you have to make 
these plants run efficiently. They must 
earn a proper return on the capital 
employed.  They must earn sufficient 
profits and their cost of  production 
must come down.  That is the fun
damental point without which  you 
cannot hope to  bring down steel 
prices, whether there is State control 
or State decontrol,  Decontrol,  1 
would say, has only done the economy 
cnsiderable good.

This economy has been suffering 
considerably on account of the over
centralisation. statism and an excess 
or surfeit of controls. Even in Soviet 
Russia, Poland and ugoslavia, they 
are drifting away from statism and 
overcentralisation, and that has done 
their economies a lot of good. I wa* 
talking the other day to the ugoslav 
Ambassador; he said they are giving 
a greater amount of autonomy to their 
plants and factories, $nd from Ai*. 
the economy as a whole has benefited 
and they are working more efficient
ly.

Prices tend to move together.  If 
prices are to be restrained, produc
tion has to increase and for fchat pur* 
pose, Increasing decontrol could do • 
lot of good to the economy becauae 
prices and wages move in a vidons 
circle.  The increase in wage* tft- 
evitably lead to an increase In steel 
prices also.
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[Shri  S. Kothari

Now, to reduce wages and prices, 
we ultimately come to the same poin*: 
namely, that production has to be in
creased For that purpose, as I said, 
the economy has to let in a breath of 
fresh air *. have more and more of 
decontrol so that the industry may not 
be placed in a straight-jacket and the 
industry may have the requisite in
centive * expand, to develop and the 
investment capital may flow into fresh 
industrial ventures, so that produc
tion goes on increasing.

About the excuse duty, I would like 
to make a poin1, and that is an im
portant one, because in my opinion, it 
is a fallacy to asert that excise duties 
are anti-inflationary. The fact is that 
the excise duties are inflationary.

Mr. Chairman: Please conclude.

SM S. S. Kotkari: Just a minute, 
Sir, I am concluding.  The excise 
duties enter into the cost of commo
dities and directly lead to increase in 
the price level These excise duties 
have to be brought down, and that is 
only possible if the overnment re- 
dues its expenditure, utilises  the 
money that it collects and siphons rfl 
from the private sector, utilise it pro
perly and gets the maximum return 
on the capital employed.

TW Mtelrter of State in the Minis
try «f Bttd, Mine* and Metals (8hrl 
P. . Sett*): Sir, the resolution which 
has been moved by the hon. Member, 
Shri Nambiar, has two aspects of the
question.  One is that he does  not
favour decontrol, and the o*ber la tnat 
he is concerned about price increase 
after decontrol. As far as the aspect 
of decontrol is concerned, I think ex
cept Shri Nambiar, practically all the 
Members, whether on this aide of 'be 
House or on the other side of  the
House, who have come to speak  on
thia occasion, have welcomed decon
trol.
Aft Nambiar: 1 would welcome it 
provided the prices are reduced  I 
am only concerned about prices: de
control or control, whatever K it.

Mart P. C. Betid:  am glad Ur. 
Nambiar has at last realised that half

of his resolution is not correct, ad 
therefore now he is banking upon the 
other aspect of the question. As far 
as the question of decontrol of Iron 
and steel is concerned, the House is 
well aware that before the Raj Com* 
mittees appointment, there was a lot 
of complaints about the Iron and Steel 
Controller's office, about the delays 
that were taking place and the basic 
consumer and the industries had to go 
from pillar to post to get their  re
quirements of iron and steel. That in 
•urn brought so many malpractices 
and other things. The result was two
fold. The genuine consumer was not 
getting iron and steel and the demand 
was to some extent inflated, wtth the 
result that we had to import pig iron 
to the tune of 12 lakh tonnes from 
USSR a few years back.

When Mr. Subramani m was the 
minister in charge, an expert  com
mittee, known as the Raj Committee, 
consisting of economists was appoin
ted. That committee  recommended 
that  there  should be  gradual 
decontrol of iron and steel, that • 
Joint Plant Committee should  be- 
formed, that a priority commute is 
the steel ministry should be formeJ 
and that the products of the re-rolling 
industry should be decontrolled. Af*cr 
careful scrutiny of the report,  the 
ministry came to the conclusion that 
moet of the recommendations could 
be adopted and K would be better to 
do so. Therefore a Joint Plant Com
mittee was formed  A priority com
mittee was formed and non-ftst pro
ducts were decontrolled.  All pro
ducts of the re-rolling industry, of 
which Mr. Shah is one of the spokes
men here, were decontrolled. Although 
they were getting billets from  the 
steel plants at controlled rate*, yet 
the products of the re-rolling industiy 
were decontrolled on the Raj Com' 
mitteei recommenatlons. Tbit worked 

very well.

In the second stage, we decontrol
led billets, pig iron and slso the thick
er sheets. Only flat products which 
warn scarce w»re lift under control.
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Later on a committee was appointed 
under the chairmanship of Mr. Khachi- 
kar, our present  Deputy-Speakcc. 
which went into the question thorou
ghly and examined the entire aspcct 
of control and decontrol. The com
mittee stated then the control was 
working in a manner which w#s very 
harmful and it was not resulting in 
proper supply of material to genuine 
consumers. The committee recommen
ded gradual decontrol of the remain
ing varieties also Of course, they sug
gested certain things, which should be 
followed.

After decontrol, may be due  to 
some recession also, the demand atso 
went down. There was one aspect 
during the tjme of control The prices 
were quoted at a certain level  But 
in apite of the control, black-market 
prices were there and the genuine 
consumers hardly received the good; 
expected from the Iron and Stf?* 
Controllers office  It took a to1  of 
time  Even after taking time, no
body was certain, neither the  Iron 
and Steel Controller nor the producer 
nor Jhe consumer wag certain that he 
would get the material required  m 
time to produce the goods which be 
wants to produce. After decontrol we 
found that the prices of 'hose com
modities which were decontrolled at 
the first instance went down.  About 
pig iron, the situation now is whereas 
at one time we had to import pig iron 
from Soviet Union, last year we have 
exported pig iron to the tune of 2M7 
lakh tonnes bringing in a foreign ex
change of Rs. 5 crorea This is *.he 
situation after decontrol.

Shri Vfcrendrakamar Shah: The pig
iron was exported before the decon
trol was made on 1st May.

Shri P. C. Sethi: 1 have already 
said that recession in certain industries 
had also resulted in surplus of pig iron. 
This qustion was furthr examined 
and we came to the conclusion that 
the Khadilker Committee's recommen
dations should be further examin
ed and we should try to decontrol 
the ether ooounodittea th*t remained.

In this connection, I would like to 
draw the attention of the House ko 
the fact that since 1-3-194 no price 
increase was given to the steel indus
try except to the extent that the prict 
increase was given to them on account 
of either excise duty or on account f 
freight increase. Previously the posi* 
tion was that before 1-3-1964 there 
was the problem of retention price 
and the steel industry used to be given 
a retention price on a cost-plus basis. 
The cost-plus basis was, whatever the 
cost of production on that cost of pro
duction 8 per cent profit was given to 
them. On the running capital they 
were given 5 per cent profit  Since 
1-3-1964 the retention pnee problem 
has been done away wi.h and partial 
decontrol has been introduced.

The House would realise that as tar 
as comparable prices  which have 
risen dump this period are concern
ed. it would be interesting to note 
that whereas the price increase  m 
steel industry works out on an average 
to something like 11 to 12 per cent, In 
the case of textiles during this period 
there has been an increase of about 
19 4 per cent, m machinery, transport 
and equipmen there has been  in
crease of 2 6 per cent I am quoting 
from the index  numbers of  the 
Reserve Bunk of India  Bulletin of 
January 1967in fuel, power, light, 
and lubricants the increase is about 
16.8 per cen*, as far as raw materials 
are concerned the increase is 58 7 per 
cent and in respect of coal, steam 
coal etc , the increase is about 14 per 
cent Compared to these figures we 
have to see whether the increase that 
has been given *- the steel industry 
now by the JPC is desirable or not.

Shri Virendrakemar Shah; What is 
the price trend of consumers of these 
products?

Shri P. C. Sethi: I am giving the 
price increase in other industries com
pared to the steel industry because it 
was pointed out that in the steel in
dustry there has ben a steep rise* The 
figures I have quoted show that this 
Is not the case.
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I quite agree that as far a* the in
crease in certain categories like gal
vanised sheets is concerned the price 
increase is certinJy much more and it 
is about 29 per cent.  My hon. friend 
Shrj Kothari gave the figures showing 
the increase in the price of line from 
Rj» 1375 per ton to Rs. 28 per ton. 
On account of the increase in the 
price of zinc alone the increase in the 
price of corrugated sheets is Rs. 12 
per ton.  Apart from this what we 
should see is that Rs. 3 is the ave
rage increase on account of devalua
tion.   TTie engineering industries 
which are doing exports are given a 
subsidy to the extent of Rs, 5 per ton. 
The position was actually *.his.  Al
though corrugated sheets were said to 
be sold at Ra 12  per ton, it js  » 
known fact that corrugated  sheets 
were not available to anybody in the 
open market even at Rs. 22 to Rs. 
25 per ton. Now, Sir; what was the 
result? With this price of Rs. 1,2  
the production went down for  cor
rugated sheets.  One reason is zinc 
was not available.  The other reason 
was that the price of Rs. 1,2 was not 
giving proper dividend to the prodû 
cers and, therefore, they were  cla- 
mouring for an increase. The result 
was this. The production of galvanis
ed sheets in 1964-85 was 1,46,  tons. 
In the year 1965-66 i*, went down  to
1,7.  tons. In the year 1966, from 
January to December the production 
of galvanised sheet* and P  sheets 
came to 49,3 tons.  Out of  these 
49,3 tons most of this  was being 
supplied to de-fence purposes with the 
result that corrugated sheets practi
cally went out of the market and this 
caused great hardship to the peasant, 
to the consumer and to the various 
State overnments who were asking 
for fecial allotment of these cor
rugated sheets.

Now, after this increase, the pro
duction of corrugated sheets would In
crease, and that is why we have made 
arra»gejnents to give 6,4  4ons of 
zinc which will cover the production 
of about 1 lakh galvanised sheets of

the producers. Besides this,  since 
September the production of corru- 
gated sheets would come to the ave
rage of 16,  tons per month and we 
hope that at the rate of 1 lakh tons 
from TISCO and 8,  tons from 
I1SCO per year would start coming. 
This would naturally bring down the 
price of corrugated sheets, I am quite 
sure, and the prices which were be
fore de-control, about Ra 2,5 even 
at that price it was not availableI 
am sure that from September onwards 
as soon as production picks up in the 
case of corrugated sheets, the increase 
in price of which is agitating the 
minds of the hon. Members, it would 
certainly be available round about the 
price increase which is given now, 
that is about Rs. 1.5 per ton. As 
compared to Rs 2,5 this Rs. 1,5  
would be more  beneficial to the 
consumers.

Besides this we  hope that the 
Rourkela steel plant would go into 
production from September onwards 
and it would be  producing  about
26.  tons of corrugated sheets. So 
far as corrugated sheets are concerned, 
taking into account the existing capa
city and the schemes for current ex
pansion we hope that Rourkela steel 
plant would take care of production 
of corrugated sheets and P sheets 
to the tune of 1,5,  tans. Therefore, 
from this point of view, 1 can safely 
say that the production of corrugated 
sheets would increase from September 
onwards and we are quite sure that 
this would ease the situation.

8hri Vlrendrakmnar Shah: What

about the products for which there is 
a glut in the market? Row does the 
price increase help them?
Shri P. C, Sethi: The hon. Member 
is well aware of the market condi
tions. Till now there was * tellers 
market which has now become a 
buyer** market. Then, whatever 
price the JPC will fix, they will have 
to come and sell according to the 
market conditions. What we  have 
fixed Is the price we would like  to 
give   But we' v« not debarred
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them from charging a lesser  price. 
Therefore, if there is a Slut and  if 
there Is no buyer for their production 
then naturally they will have to re
duce their  prices.  As the hon. 
Deputy Prime Minister said the other 
day, what was the position of cars at 
one time? They were being gold at a 
premium Now, it is the other  way 
round. Therefore, if the market con
ditions are like that,  then, even 
though JPC has fixed a  price he 
described JPC as....

Shri Virendrakumar Shah: Cartel.

Shri P. C. Sethi; es, he has given 
the name cartel to JPC. I would not 
agree with the hon. Member,  Shri 
Nambiar or Shri Shah, when they de
scribe JPC as a cartel because f its 
constitution. Shri Nambiar said that 
JPC is influenced by the private sec
tor steel plants. That is not the case. 
The Iron and Steel Controller is the 
Chairman of JP Then, there  are 
three representatives of  Hindustan 
Steel in JPC. The  private sector 
plants have got only two representa
tives. Besides these, there is the re
presentative of the Railway Board.

Then, Shri Shah has thrown out a 
suggestion that apart from these peo
ple, there should be some representa
tive of the consumers also. We would 
very much like to have them.  But 
it would be very difficult for us to de
cide as to how many consumers  we 
should consult. However, we shall 
take into consideration the suggestion 
which Shri Shah has thrown out  If 
there is any improvement possible, we 
shall try to do so.

As far as the JPC is concerned, I 
would like to say that as it is at pre- 
•ent constituted it is not a cartel. 
Af 1 Mid, the Iron and Steel Control* 
ler |t represented on 11 Then, there 
is « priority committee in the Steel 
Ministry which looks after the moat 
important priorities. Then, there is 
a Railway Boards representative and 
there  three representatives of the 
public sector steel plants.

I am very sorry that Shri Shah has 
formed a very bad opinion about the 
public sector steel plants. Although 
that is not within the purview of this 
question, I would like to say that the 
public sector steel plants have helped 
the steel industry  in this country. 
When the public sector steel plants 
came into being, a large block of in
vestment was very high compared to 
TISCO and IISCO and certainly we 
were at a disadvantage, but I would 
like to say that without the public 
sector steel plants we  would have 
been in difficulties.

As far as the question of exports is 
concerned, I would like to say that we 
would certainly like to export  as 
much as possible. In the last year, it 
is true, the re-rolling industry has 
done very well and they have expor* 
ted goods worth Rs.  7,61,, . I 
think. As far as the overnment is 
concerned, we have tried to give them 
subsidy during that period. A subsidy 
of Rs. 1.5 crores was given to them, if 
I mistake not. Therefore they were 
able to export. This year we have 
received their representation and 1 
may assure hon. Members that it  is 
receiving our attention and we will 
try to see that the export industry 
does not suffer and that exports of 
prime steel as  well as enginering 
goods continue.

We have taken these steps and we 
want to watch these steps. We are 
quite sure and hopeful that decontrol 
as it has come would  prove quite 
useful and beneficial. I would request 
Shri Nambiar to withdraw the Reso
lution and if he does not do so, I would 
request the House to reject it

Shri Nambiar: Sir, I have patiently 
heard the arguments of the hon. 
Minister and 1 would only say tha* 
I are not a lover of controls; my pur
pose is not at all to impose controls 
but to focus attention on the fact 
that the rise in steel prices is moct 
harmful. I would only quota the 
introductory passage in the Mahatab 
Committee Report which shows 
Importance of steel prices. It la not
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only the price of steel that counts but 
when steel price goes up it adds to 
the inflation and the whole country's 
economy is affected. That is a king- 
pin of the entire  price structure. 
Here it is stated: 

Steel is one of the important 
sinews of industry. Stability of 
steel prices ensures stability in 
the prices of manufactures in 
particular and wholesale prices 
generally. It helps to contain in
flation and  stimulate  growth. 
This is brought out very clearly 
in a recen*. study of steel prices 
in the United States.

which is one of the countries which 
does not believe m control*  It is 
in this field that the overnment hai 
allowed a s'eep increase. That is my 
complaint.  And that was done after 
decontrol  Therefore,  naturally, I 
connected decontrol with the increase. 
But will the overnment justify 
increase? Shri Shah has clearly ex- 
plained that there is scope for  re
duction in cost and that must be at
tended to. Without imposing  such 
conditions on the producer the ov
ernment went to the extent of grant
ing a steep increase which is harmful 
to the whole  coun'rys  economy 
particularly today  when in  this 
country the economy is in a terrible 
crisis due to inflation.  That is my 
complaint.

The Minister stated that there was 
no spectacular increase in the price 
of steel during the recent past. He is 
wrong. I think, he should have read 
the Mahatab Committee Report. Per
haps *he brief given to him was either 
wrongly worded or wrongly  read. 
Even the Mahatab Committee states 
on page 9: 

This Table discloses that the 
increase in ex-works price of steel 
has been more than '-be increase 
in regard to the four selected com
modities.  Another  significant 
fact i# that the ex-works price of. 
steel has risen faster than the 
general level ct prices.

As against an increase of 114 
per cent in the ex*works price of 
steel between 1949 and IMS, the 
all Commodities Index of whole
sale Brices showed an increase 
of only 68 per cent during the 
same period.

What else is require? The wholesale 
price of other commodities went up by 
only 68 per cent whereas here it went 
up by 144 per cent. Over and above 
that, you are granting another price 
increase* This is exactly what  is 
given in the report of 1965. The prices 
have gone up and this is excluding 
'he excise duty; it is ex-works price. 
Therefore, here the increase ib faster 
than the general increase in other 
commodities.  It is still more dan
gerous and harmful to our economy. 
If it is a buyers market, naturally, 
the puces are bound to go down. Why 
do you arers1 the pnee from coming 
down and increase it by various other 
methods.

It is high time that the price  of 
jteel comes down in this country and 
inflationary tendencies  are checked 
positively. The overnment can do 
.so bccause the overnment has al* 
most got a monopoly except a small 
portion being produced by the private 
sector overnment should take cour

age in both hands and come forward to 
say that the prices are not going to 
go up now. Then only w« can have a 
chance of saving our * country from 
the economic crisis that we are In to
day

My purpose in moving this Resolu
tion was to sec that the overnment 
goes m *he right direction. About the 
J P.C., I have no grouse against any 
individual in particular. But there, 
Mr. Shah was right in saying that you 
have not brought in a consumers re
presentative. The Khadllkar Com* 
mittee Report subsequently says that 
they do not want to bring tn a con
sumers' representative in it and that 
they want *.o give an open A*Id to the 

producers. That I* stated  ***** 
report.  1 have no time to md ** 
out
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I submit tha4; this is a very serious 
issue around which the country's 
whole future economy is revolving 
and I request that a fresh thought 
must be given to. We should take 
posiLve steps in the matter. I do 
not say that the control must come 
in with all the paraphernalia of ap
pealling, wri4;ing petitions; and all that. 
I am not. for a'l that. But there 
should not be a clear line or a green 
signal in the name of decontrol given 
to the producer to do as he likes. 
That is very harmful. There is still 
scope for rethinking and I request that 
my Resolution may be put to a voice 
vote and I hope that the House will 
accept my Resolution. 

Shri P. C. Sethi: I would just take 
a minute to explain what I said be
fore. What I have said was that 
after 1.3.64, there was no increase ex
cept the increase allowed on accouni: 
of increased freight charges or on 
account of excise duty. The figures 
ue Rs. 373, Rs. 375 and Rs. 383. 

As regards the Iron and Steel wor
kers are concerned, I would like to 
give an assurance to Mr. Nambiar 
that we are taking care of them and 
wherever possible, we are trying 1:o 
give them alternative eroployment. I 
hope he will think over it again and 
withdraw the Resolution. 

Mr. Chairman: The question is: 

"This House disapproves the 
action taken bY *;he Government 
in decontrolling steel and thereby 
causing steep rise in the price of 
steel." 

The motion was negatived. 

17.50 hrs. 

[MR. DEPUTY-SPEAKER in the Chair] 

17.50 hrs. 
RESOLUTION RE: SCHEME· FOR 
PROCUREMENT OF FOODGRAINS 

Shri Bhagaban Das (Ausgram):. I 

beg to move: 
"This House is of opinion that 

as a measure to alleviate scarcity 
conditions in some par�s of the 
country, the Government should 
immediately prepare a scheme 
for introduction of compulsory 
p ·ocurement of the entire surplus 
Of foodgrains from the big pro
ducers and its uniform dis4;ribution 
throughout the country." 
This subject has come up for dis

cussion several times before this 
House. 

In the Chief Ministers' Conference 
held in New Delhi from 84;h to 11th 
April, 1967, the Union Minister for 
Food and Agriculture promised to 
prepare a National Food Budget, but 
despite repeated demands on the floor 
of both the Houses of Parliament, 
such a Food Budget has no4: yet seen 
the light of the day. 

In our country we find the strange 
spectacle of deficit States lying adja
cent to surplus Sta�es and scarcity 
areas surrounded by surplus regions 
in the same surplus State. The sur
plus State of Madras and Andhra 
Pradesh are the neighbours of 
Kerala with 50 per cent deficit in 
its foodgrain,, production. Orissa, a 
surplus S�ate, is adjacent to both 
Bihar and West Bengal and there are 
scarcity areas inside Orissa too. 
Madhya Pradesh is a surplus State 
with scaricity areas like Sarguja. 
The result is wide disparity in prices 
of the same commodity in adjoining 
areas belonging to two differenJ: 
States. The same wheat which sells 
for Rs. 30 per quintal in Punjab 
and Haryana is available in the 
western U.P-. markets for such prices 
:13 Rs. 140 to 150 per quintal .... 

Shri Amrit Nahata (Barmer): On 
a point of order. Two hours were al
lo�ted for another Resolution after 
this one. 1! hours were taken by Mr-


